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Honourable Speaker, Ilonourable Members,

l. I warmly welcome all of you to the tenth session of
the Thirteenth K€rala Legislative Assembly and its first
session in 2014.

2. My Govemment is proud of its accomplishments over
the last thirty months. It is delivering commendably on the
prcmises that were made to the people of Kerala when my
Govemment took officc. My Govemment has persevercd hard
for thc social and economic developmcnt of our State. Most
of the key projects whether in the industrial, agricultural,
hcalth, cducation, infrastructure or information technology
sectors, that had gonc into dormancy have been revivcd and
put on a fast track.

3. Alongside, Government has cmphasized its
commitment to thc poor and the marginalized in an

unprcccdented manner. Thc outlay on welfare schernes run by
Govemmcnt under its Departments has incrcased threefold
over the last thirty months of this Government. Today, the
well'are schcmcs dclivered by the Social Justice, Health afld
other Departmcnts along with our Local Self Governments
form the bulwark of a social defence mechanism for thc
common man, truly unique to K€rala. The Karunya
Bencvolent Fund has been widely acclaimed as a unique
modcl in mobilizing funds for humanitarian purposes and has

brought succour to 25000 patients, with Rs.250 cr disburscd
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to them. The 'Jana Sambarka Paripadi' (Chief Minister's
Mass Contact Prognmme) has come in for commendation liont

the United Nations. This programme focuscs on goals beyond

distribution of financial assistance and has been able to

cffectively resolve s€veral administrative hurdles and

simplify procedures.

4. My Govctnment has a grand vision 1br our Statc

based on underlying principles of equity and inclusiveness.

Let me asswe you that my Government is committed to work

unflinchingly towards realizing this. My Govcrnmcnt shall

meet the expectations pJaced on it by our people with a

perfomance that is consjstent, focused and markcd by hard

work and dedication. No doubt, this single-minded
pcrseverance will yield rich dividends in timc it 1s

encouaging that thele are reccnt reports, which indicate that

the effofis put in by my Government are bcaring fruits and

Kerala is poised to emerge as the leader in the coutry in
almost all aspects of socio_economic development

5. I am happy to infom this augusl House that consrstcnt

with the development ambitions of our Slate, thc sizc of thc

XII Five Year Plan has been pegged at Rs.l.02 lakh crore

This is more than 150% of the previous Fivc Ycar Plan. Thc

State Planning Board has prepared the first draft of the

PERSPECTIVE PLAN 2030. This plan aims at taking Kerala

to the same levei as the more advanced Nordic countnes by

2040, based on a planned growth rate of 7 57u-

6. A primary focus of my Covernmcnt in plan

expenditure will be on the quality ofthe expendjture A new

software'PLAN SPACE'has been comnlissioned to nonito.
both financial and physical progrcss of implementation.
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M), Government shall ensure that all sections ofour socicty
and all rcgions ofthe State get the ben€fit ofthe development
that the State is witncssing now. My Government will design
special packages in the Annual Plans for addressing
development issues of Wayanad and Kasaragod Districts and
thc coastal andhill areas. A High Powered Committee will be
constituted to identify problems ofthe most backward areas
and to address them spccilically. The State has receiv€d an
Awiud ofExcellence fron the Govemment oflndia in Octobcr
2013 for its ellbrts in implemcnting the Resuits Fmmework
l)ocument.

7. My Govc.nntent considers that infrastructurc
developmenl is very crucial fol attracting industrial
investlrrcnts. KINFRA will forge ahead with thc cstablishmcnl
of Industrial Developmcnt Zones at Thiruvananthapuram,
Kochi, Kozhikode and Kannur. To encourage lhc
manufactudng of spccific high priority electronic products,
two Elcctronic Manufacturing Clusters will bc eslablished at
Kochi with thc assistancc ofGovemment oflndia.

8. My Coveinmcnt is pleased to inform this august
House that thc introduclion ofe procuremenl and c-payment in
PSUs aiong rvith Govcrnment Departments has ensured greater
tranlparcncy and accountability. Last ycar, pSUs undcr
Industries Depadmcnl paid Rs. 34 cr. as dividend. More
profcssionals will be inducted into PSUs for intproving
managcrial elficicncy.

9. Micro, Small and Medium Ehterprises (MSMES) havc
crcated an accelerated growth in induslrial investment and in
cmpioyment creation. Benefits will be extended to MSMEs in
tune with thc Public Procurement Policy of Govemment of
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lndia for MSMEs. More multistoricd industdal estat€s will

be constructed for MSMES. A Business to Business Meet will

b€ held at Kochi during 2014 for showcasing and improving

the ma*etability ofthis sector.

10. In the traditional sector, Government intends to

introduce innovative strategies to brand products from this

scctor. Availability of funds and raw materials will be

ensured for providing more working days to the employces of
cashew, handloom, bamboo and handicraft sectors'

My Coremment has made concerted ellons to encouragc the

coir industry through the husk Procurement scheme' revival/

setting up of defibering units among others. Agencies like

Coconut DeveloDment Board and Agriculture Department will

assist for incrcasinS husk collcction and maximizing

availability of coconut I'lbre.

11. Akshaya ccntres are thc pridc of Kerala lT

My Covemment has succeeded in bringing public scrr iccs to

the doorsteps of the citizen through 2000 Akshaya centres'

e-District project has been rolled out in all l4 distdcls and 52

takh digitally signed certificates have been disbursed through

these centres. Through the Service Plus software, more than

500 services will be brought undcr thc e-Govertlance

umbrella. This year, Akshaya contres will bo providing

services in the niche areas ofkiosk banking, micro AIMs and

rctail irsurancc. Our Statc lcads the country in Aadhaar

enrolmeot. 98% ofthe peopl€ in the State have bcen enrolled

on the Aadhaar platform. All beneficiary Paymcnts will be

paid directly to their Aadhaar linkcd bank accounts



12. The State Dala Centre will be cloud enabled.
To rcalize the 'Digital Kerala'goal, National Optical Fiber
Network will be implemented giving optical connectivity to
all Panchayats. Video confercncing will be used in offices at
the taluk level to reduce time delays. E-Office is being
implemented in the Secrctariat and will be extended to all
Dircctorates and Collectorates next year. My Govemment
will showcase the best ofKerala IT initiatives ir the National
e-Governance Conference that will be held at Kochi in
Januady 2014.

13. My Government intends to provide budget support to
young entrcpreneurs with innovativc ideas for setting up new
enterpdses under Entreprcneur Support Scheme. September
lzth will be celebrated as Entrep.eneurship Day in the State
every year. The Startup Village, launched in 2012 at Kochi as

lndia's first public private partnership model, the Technology
Ilusincss Incubator, will help incubate thousand startups ovgr
the ncxt l0 years. Kerala Technology Innovation Zone will be
established at KINFRA Hi TECH Park, Kalamassery under the
Technopark TBL

14. t am happy to inform this august House that the Smart
City projcct has gained momentum and th9 mastei plan of
construction of approximately 14 million square feet has been
approved. The first block of6.5 lakh square feet, expected to
be ready by March 2015 will provide l2,000jobs. To bridge
the gap for high quality infrastructue, my Government has

introduced a new scheme to encourage Private lT and High
Tech Parks, as selfcontained walk-to-work townships.
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15. My Government has built its stratagy in agriculture

around the focused implementation of various schemes for

Rice, Coconut and Vegetable Development, Soil and Clrop

Health Management, Agicultural Extension and Technology

support. We are beginning to see the resultant benefits in

incrcased produclion and productivity of food crops.

16. Vegetable Devclopment Programnrcs \lill bc givcn

greatcr tfuust. My Government will progressively usher in a

new approach of crop health nlanageilicllt l)ascd on building

sustainable cco-systems and good plant protcclion practlccs-

Plant Health Clinics will be established in selected

Krishibhavans.

17. The State Horticulture Mission dedicalcd to thc

holistic development ofthe horticulture sector is inrplementing

the National Horticulture Mission Programmo Hi-lcch
Farming Scheme launched by nry Govemmenl has evoked keen

interest parlicularly among thc youngcr lunncrs and Non

Resident Keralites. 14 High Tech Villages are belng set up

on an expe mental basis My Govemment intends lo establish

a Technology Centre with the assislance of the Netherlands

Govcmmcnt. To cncouragc Hi-Tech Agricuhure, subsidy and

intcrest subventions on term loans will bc mado available'

Financial assistance will be extended for cultivation in Poly

houscs. Farmors adopting Hi-tcch practicos will be

organized into Famer Producer Organi.'ations Io compete in

the global market. Open precision farrning will bc cncouraged

in banana and vegetables cultivation. Special thrust will be

given to the cultivation of'safe to cat' cool scasoll vcgctablcs

in Vattavada and Kanthalloor, thc lropical liuit Litchi in
Wayanad, Strawberry in Idukki and the Dutch Rose in Munnar'
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The Mission will s(rt up nutrigardens in the Attappady Tribal
Arca, to tackle the prevalent problem of malnutrition in the
area. The improved ATMA Plus model of agricultural
extension will be adopted. Organic farming will be
cncoumged in Kasaragod, Idukki and Wayanad to gradually
transfom) Kerala into an organic Statc.

18. Next year, 28 nl]w Soil and Water ConseNation
projccts will be taken up with NABARD assistance for
dcveloping 23,023 hectares ofland. The Soil Museum. a
Rcference Centre on soils of Kerala will be dedicated to the
pcople ofthe State. Eco-restoration project for developing 7E
vulnerable tdbal habitats will be completed.

19. Developing self sufficiency and bringing veterinary
scrvices to the farmers' doot steps will be the main focus
areas in the Animal Husbandry sector. 'lb augment meat
producrron, 1000 units with 5-10 male calvcs fattening units
will be established jn the Statc. A new poultry farm and
hatchcry unit are being proposed at Edavanna in Maiapputam
Disl.ict. Iwo multi-speciality Mobilc Vetorinary Clinics that
can reach the farmer's doorsteps will be established. My
Gove.nnlcnt proposes to establish Livestock Management
Training Centres in Kasaragod and Wayanad and an Animal
Scicncc Museum at Malampuzha.

20. My Govemment rcalizes thc immense promise that
thc dairy sector holds for the State. A model e-market will be
establjshed for trading quality mitch animals by farmerc
directly. Sophisticated milk testing labs will be set up at all
the major check posts to cnsulc quality of milk brought into the
State. My Covemmenl will institute the Dr. Varghes€ Kurian
Memorial Award in his honour for recognizing the best
APCOS and Non-APCOS Co-oDerativc in the State.
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21. My Government has consistently persevered to

develop the fisheries sector and help fishermen and women

employed in this sector. The Fishcries Department will
implement a comprehensive housing scheme for traditional
fishcrmen who neither possess lond nor house. Multispocies

hatcheries will be established to propagate the production of
endangered indigenous fish species of Kemla. Thc State will
move forward io achieving self-sufficiency in fish seed

production.

22. My Govemment is very happy to place orl record

that one lakh eighteen thousand houses could be completed a|ld

thirty fou. thousand houses are under construction, under the

EMS Housing Scheme. About seven thousand houses have

been renovated under the Laksham veedu Renovation Schcme.

The Grama Yathra undefiaken by the Minister for Panchayats

has given a much needed imp€tus to the functioning of the

Grama Sabhas. My Govemment has been able to slrengthcn

the Panchayats by creating ov€r 1800 posts by far the most

significant rnanpower addition in the Panchayats.

23. Kudumbashree continues its march forward as one of
the most acclaimed SelfHelp Group movements in the world.

It has launched an interest subvention scheme, converglng

Central and State schemcs, under which the beneficiaries will
get loan @4Vo. Kudumbasree has launched thc Central

Aaajevika Scheme under which thousands of jobless rural

youths will be ablc to upgrade their skills

24. My Government proposes to take up an

empowerment programme for the Panchayats that are

financially the weakest to enable them to dcsign and

implement remunentive schemes and help them achieve
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financial self-sufficiency. My Goveroment proposes to
conduct an intemational meet on Local Govemance in 2014 to

bring together divers€ streams ofthinking and experience and

facilitate adoption of best practices for th€ next wave of
leaming and adaptation in LSGs.

25. My Govemnent has been effectively utilizing the

Mahatma Gandhi National Rural Employment Guarantee
Scheme to provide employment to our rural households. ln
2013-2014, Govemment expects to generate 875.57 lakh
person days for 17.47 lakh rural households in the State. The

emphasis will be on creation of durable community assets.

Timely payment of wages to the workers will bc ensured

through the Electronic Muster and Measurement System.

Under PMGSY, 772 out ofthe 1335 roads sanctioncd having a

lcngth of | 702 Km were completed. Considcring the urgency

to address development issues of the tribal community at

Attappady. top priority is given for the early completion ofthc
Attappady Package.

26. My Govemmenl proposes to construct 60,000 houses

under Indira Aavaz Yojana. Rs. 50,000 per house will bc

provided by Govemment and the balance will b€ shared by the

thrce tier Panchayats. As part of sustainable income
generation for self help groups at least two micrc-enterpnses
in each Grama Panchayat will be supported and each Grama

Panchayat will be provided Rs. 2,00,000 each as financial
assistancc for group economic activity.

27. The Sewage Treatmed Plant at Thiruvananthapuram
has been commissioned. Under Jawaharlal Nehru Urban
Renewal Mission, 400 buses allott€d will be operated in

different Municipal Areas. A new scheme for multi levcl
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parking systems in urban areas will bc drawn up to mitigate
parki[g problems. The thrust will be on starting new
sewerage network which do not havc any and complete
ongoing works. The water supply and solid wastc
management projects sanctioned by the Ministry of Urban
Developmcnt in 22 Municipalities will be expeditcd.
Kerala Urban and Rural Devcloprnent Financc Corporation
has financed morc than 815 schemes lhis year. lhe second
phasc of the prcparation of Master Plans lbr all thc urban
areas of the State will be complctcd a stcp that will
signilicanrly help thc planned and orderl! cicvclopment o1-our

urban areas. Locai I)evclopment Plaos and Inlegrated Districl
Developnent Pians will be prepared for all districts ir a

phascd manner

28. \'1y Govcrnment proposes to inrplcntcnt
comprchonsile urban projects lhroughout lhe Stiite in
PPP nrode. An Invcstor's Mccl 'Partner Kcralo' will bc

organizcd to gcncrate substantial invcstnrerts in urbarl
projecls. My Covemment has cstabiishcd lhc "Clean Korala
Company l-td." as a scrvicc provider ior operating community
based dccentralized garbage collection and waslc management

across all high rise apartments, office buildings and gatcd

private residentiai communities. My Governmenr aims 1()

extend housing to all urban poor in slum areas.

29. My Covcmment believes that through conccrted
action the State can find a lasling solLrtion 10 the housing
shortage estimared al 12 lakh houses. Schemes like thc
Saphalyam, Grihasrcc, Sowbhagya, Anugraha and lnnovative
Housing Schemes will be strcntsthcncd. The Kerala State
Housing Development Finarce Corporation will be used to
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mobilize funds for the housing sector. The construction ofthe
first phase ofthe Laurie Baker Intcmational School ofHabitat
Studies will commence shortly. My Government is in the
process of amending the Ke.ala lluilding (Lease and Rcnt
Control) Act. A State Housing Risk Fund will be ser up to
mitigate credit risks iI1 advancing loans for housing for low
rnconle scctlons.

30. Mv Govcrnrnent will takc up thc dcvclopmenl of
Bndcvelopcd Scheduled Caste colonics during 201.]-15
lhere will be a spccia) drive for conlpleting inoomplctc
houses takcn up under various depaflmental initiativcs. Jhlust
will be given for providing land lor iandless and holLsc lir
houscless. Fifty colonies lvill be adoptcd additionally under

the Self Sufficient Colon1' Schcnrc. Ihere will bc a speciai

drivc to lacilitatc students to succcssf|llly conlplete
prof'essional de-qree corrrscs. A Slorts Ccllegc \./i1l bc

statted lbr givint{ spccial training for studenls belonging to SC

communitv who are outstanding in the field of sports.

3l. Thc Schoduled Tribes Developmcnl Departmcnt is io

thc vanguard of implemenling welibrc and developmcnl
programmos for the Sl community in lhc Slate.
My Government intends to avail ol a loan of Rs. 100 cr. lbr
improving road connectivity to tribal colonies in the Stale.
'lhis year a one-time assislance package for scnior citizens

and bed dden persons in the community will be implemented.

A pilot project of deploying groups of traincd Womcn Social

Workers to assist in de-addiction c?lrnpaign will be launchcd.



32. A program to provide specialized care to 36 ST

Communities taking into account variations across

communities and geographic locations will bc implemented

1000 new 'Ooruvikasana Samithi' (OVS) will bo constituted

as Residents Associations. My Government proposes to

supplement thc existing housing programmcs by providing
5000 houses through a loan of Rs l95 cr. from HUDCO.

A Debt Relief Scheme will be lormulated lor assisting tribal

fzunilies and 100% ST Kudumbashree Units

33. My Govemment gives considerable importance to

the welfare of minorities. The establishment of thc Kerala

State Minority Development Finance Corporation, the Kerala

State Commission for Minorities and six ncw Coaching

Ccntres for youth fiom minodty communities are some ofthe
key achievements in the year. The Kcrala Institute of
Minority Sludies will be set up at Valappuram in

collaboration with the Kerala State waqfBoard.

34. My Governmcnt intends to introduce a special

assistance sch€me for students from backward class

communities studying in national institutiors like IlT, NlT,
AllMS, llMs. Under the scheme 'IT for masses', 1000 women

will be provided taining. The Department for Backward

Classes is in its infancy and will bc further strengthened this

year to take up the challenges of developing the backward

classes.

35. My Covemment is proposing a new legislation for
the registration of migrant workers and providing UID cards

with all details. As part of modemizing the lnsurance and

Medical Services Departmelt an ESI Stores and Inventory
Managcm€nt System will be implemented. My Govcmment



proposes to establish the first Safety Institute in the State

under the Factories and Boilers Depanment. The Industrial
Hygiene Laboratory will bc upgaded to the level ofa national
laboratory. Thc Industrial Training Dcpartrnent has ambitious
plans to take up new Skill Dcvelopment Initiatives, cstablish

ncw lTIs in linguistic minority areas and launch a Career

Development Mission for the hainees to effectively leverage

the State's potential in thc emerging knowledge cconomy.
New trades will be introduced in lTIs based on iob
opportunities and nrarket dcmand.

36. Thc Kcrala Academy of Skill Excellence has made

progress in setting up skill-specific training and placement

ccntres. A core group o[ trainers will be created, tapping into
the skill basc of Gulf retumees. My Government will work
wilh the Ministries of Extemal Affairs and Ov€rscas Affairs
for protecting the interests of emigrants who take up low-end
jobs jn the unorganiscd sector and ensure that thcy are not
exploitedby unscrupulous middl€men.

37. My Goverrunent is happy to inform this House that il
has launched "Arogyakiranam" a programme aim€d to benefit
individuals lcss than 18 years ofagc with free tteatment in
govemment hospitals. This is an innovative and improved

version of thc Rastriya Bala Swasthiya Karyakram of thc

Govcmment of India offcring fiee keatment for all medical

conditions. Yet another fiIst to its credit, my Govcrnment has

launched the distribution of over 800 fiee gene c drugs to

rcduce the burden ofhcalthcare expenditure ofthe poor Thc

Janani Shishu Suraksha Karyakram - scheme for frec treatment

lbr pregnant wome[ and newbom up to I year was introduced

in the State.
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38. N{y Covernment has launched an innoralivc projcct
to scrcen all ncwboms for a range ofdeficiencies in ail major
Covernment hospitals. De-addiction centers. anti-tobacco
activitics arld tobacco cessation clinios have been introduced.
27 nc\\'dialysis units have been set up in General and District
Hospitals. Thrcc \crsatiie proiccts Jeevani for managing
Typo-2 diabetes, Drishti for treating Myopia in school
children and Punarnava for managcment of Cardio Vascular

Aocidcnt complicalions hlve also been started. My
Covernment intends to start Reproductive Medicine
Dcpartnents for inrplcmcnting Assisted Reproductive
Trcalmenl in all the Covernment Medical Collcges of thc
State. This year Rcgional Spinal lnilry Units will bc set up ill
alt Mcdical Collcges to ensure immediate and effcctivc care

of spinal injuries.

39. My GovcrDment has initiatcd steps to slarl Medical
Collcges in 8 oul ofthc 9f)istricts rvhich do not havc any - yct

anothcr stellar achicvcment to its crcdit h the lieid of health
cducalion in the Stale. Given the nced to coInbat thc high ratc

of grorvth of cancer in the Statc, thc Surgical C)ncology,
Radiothorapy and Radiation Pirysics Departnlcnts of all
Covemment Medical Colleges ol'thc State wiil bc n)crgcd and

upgraded into mini RCCs for cxtending terliary cancer care to

the wholc populatjon ofthe State. My Govcrnmcnt prcposcs

to establish dialysis units in ali 'taluk llospilals !r ilh at least

10 bcds for a dialysis unit to effectively cater to the increasing
number ofpatients with renal problems. AnAll lndid Institute
of llomeopathy in the State will be slarted by upgrading thc
Govcrnment Homcopathy ColJege in Thiruvananthapuram.
My Govemment will endeavour to brinS out a comprehensive
Public Health Policy.
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40, My Government legitimatcly prides itselfin the
concenl and commitment that it has shown to the poor and thc
downtrodden. The Social Justice Department has been a
torchbcarer lbr these programmes and is indeed the most
visiblc face ofthis caring and compassion. My Government
is in the process of rcstructuring the lntegratcd Child
Development Services. An ICDS mission will be set up with
a view to resolvjng prograrnme gaps and operational issues in
thc inplemcntation of ICDS. Arrganwadis will be
repositioned as vibranl carly childhood care and education
centres with adcquate iniiastructure itnd human rgsources.

The oonstruction ofall Model Anganwadics will bc completed

in thc coming year.

41. Given thc sevcral instances of child malnutrition
reported fronl Attappadi, my Government proposes to
implemcnt an Accclerated Nutrition Programmc in Attappadi
whcro nutrition needs ofthe child and mother through the firsl
I000 days ofthe child will b(r met.

42. My Covcrnment proposes to launch thc "We Carc"
initiativc fol nrobilizing funds for its major social security
initiatives. Fimls rvill be empanelled under the project "Wc
Care" and will bc entrustcd with the responsibility of
fomrulating, designing and implementing various fund raising

stratogies. Yct another major initiativc that will be taken up in
thc coming year will be lo develop a corps of Voluntary Carc

Wolkers to takc care of bcneficiaries under various welfare

schemes. Thc Kerala State Women Davelopment Corporation
will open information and assistance centes and help desks in

different parts ofthe Stdte.
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43. My Govemment has launched the Special Initiative

for Disabilities. Under this scheme, hospitals will be

supplied sophisticated equipment for early detection of
disabilitics. The Social Justice and Health Departmcnts will
join hands to set up an Early Detection Centre for disabilities

in every District. Through lhe Cochlear Impldnlation
Progmmmc, which has become a model for the country, 200

more hearing impaired children will be assisted My
Govemment has announced an NGO policy under which, the

State will collaborate with accredited NCOS to run homes in

all Districts for the aged, disablcd, orphans and the mcntally

ill. The Bill for converting the National Institute of Speech

and Hearing, Thiruvananthapuram into a University will be

moved in this august House soon. Thc K€rala State

Ilandicapped Persons welfare Corporation will take up the

distribution ofmotor scoote$ for the differcntly abled as one

of its main focus areas.

44. My Covemmenl will continue lo llace emphasis on

school education in thc State. Added thust will be glvan to

teaching communicative English in schools and imparting life

skill education for studcnts to bettcr cquip thcm to takc on the

challenges that lie ahead of them. Special emphasis will be

given to the teaching of childrcn with special nccds A
"'l'alent hurlt" will bc initiated in schools to identify children

talented in schools at the lower primary stage itselfand groom

them as chanrpions. Thc lT@School Project will be extended

to Higher Sccondary Schools with special emphasis on skill
upgradation and ICT enabled education. State-of-the-art
kitchens willbe established in 1000 Govemmcnt schools. My
Govemment will take up the infrastructue development of270
Covemment Higher Secondary Schools. Sell'-defence training



for girls will be intioduced in 38 Government Higher
Secondary Schools. At the primary education level, teacher
faining, training for tesource teachers, capacity building of
SSA persomel will be given focus. LrP Schools with l0O
students and LP Schools with 150 students will be provided
with a Head Teacher. In the academic year 2014-15, the
revised cuniculum and textbooks will be implemented for
selected classes and thereafter, the curriculum and textbooks
of other class€s will also be revised over two years. The
revised curiculum for Pre,primary classes will be
introduced. SIEMAT will provide all necessary technical
suppon for the school education syster..

45. The Kerala State Literacy Mission Authority is
planning to conduct 'NAVA JYOTHI' - a Non Formal Special
Education Programme for Attappady Tribal Area, AKSIIARA
LAKSHAM - lhe second phase ofthe Literacy Programme and
ATHULYAM the second phase of the Total Primary
Education Programme. The Autho ty will offer a Higher
Secondary Equivalency Programme.

46. The Public Entrdnce Examinations Coaching Scheme
(PEECS) classes that are beirg telecast through VICTERS
channel to enable all our Higher Secondary Students to get fair
and equal oppoflu ty in entralce examinations has been very
'successfgl and 1.82 lakh students have registercd in the ponal.

47. My Govemment is determined to ensure that our
students should be provided with all necessary facilities for
their higher education. We are committed to increasing the
Gross Enrohnent Ratio by 5olo points during this plan period.
This ycar has been a path breaking year for higher education in
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the State. My Govemment has announced its histotic and bold

policy of stading a Government College in every Assembly

Constituency that does not have either a Government or an

Aided College.

48. My Govemment believes that educational autonomy

is critical to broad basing quality highei education To this

end, it has carefully promulgated an Ordinance to amend thc

Univelsity Acts in line with the proposal of the Dr' Madhava'

Menon Committee on Autonomy. As a m€asure to lmprove

academic quality. three-year Honours Degree Programme has

been started in three Government Colleges in the Kerala'

Calicut and Kannur Universities The programme - Foslering

Linkages with Academic tnnovation and Research (FLAIR) -

has been well received by the young teachers ofour State and

will be extended furth€r to Aided Colleges also'

49. The Kerala State Higher Lducation Council focuses

on its divetse initiatives for educational reform' My

Govemment is in tho process ofsetting up a State Assessment

and Accr€ditation Council The Council is convenlng an

lntemational Meet on Truns:national Education in January 2014

to draw up plans for international cb-operation The

prestigious e-Govemance proj€ct for Universities and the

Collegiate and Technical Education Departments will be

commissioned in 2015.

50. The New Heritage Model Referenc€ Block in the

Stalc Celtral Library will be completed in the coming year'

The planetarium ofthe Kemla State Sci€nce and Technology

Museum will be modemized at a cost of Rs 12 cr' Thc

Kerala Science City at Kottayam will t'e inaugurated shortly'
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The Regional Science Centre, Chalakkudy will be opened to
public this year The Kerala State Civil Sewice Academy has
camed a commendable rcputation as a training institution of
choice for the civil services examinations. Two more
sub-centres in Palakkad and Kozhikode will be madc
operational soon.

51. Additional Skill Acquisition Progamm€ (ASAP)
thc signature skill project ofmy Govemment is being extendcd
to 450 Higher Secondary Schools and Colleges in the State.
Under ASAB my Govemment has been able to enter into
partnerships with twenty four industry partners. My
Govemment has submitt€d a proposal for availing a loan for
the programme from Asian Development Bank.140 Community
Skill Parks one in each Assembly constituency - will be

established under the project. These parks will be designed to
function as 24x7 ccntres where students from any institution
can enrol inskill courses. My Government intends to submit a
proposal to the Centre for settinS up a National Skills
University in the State.

52. My Govemment has approved the setting up of the
LBS Integrated lnstitute of Science and Technology in
Malappuram based on the broad recommendations of thc
Justice Sachar Commission Report. My Govemment proposes

to commence the construction of the Thiruva[a[thapuram
Engineering Science imd Technology Research Park in 2014.
The first phase of the National Vocational Education
Qualification Framework (NVEQF) in T€cbnical High Schools
and Polytcchnics has been approved. My Government has

signed MoU with M/s Mercedes Benz lndia to start an

advanced Diploma in Automotive Mechatronics in
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Govemment Engineering College, Barton Hill. My
Covemment has entered into an MoU with M/s Bosch Reuoth
to set up a C€ntr€ ofExcellence in Automation Technologies in

College ofEngineering, ThiruvananthaPura[n and a Centre of
Compet€nce in Automation Technologies in Governm€nt

Polytechnic Colleg€, Kalamassery.

53. A two year Masters Prcgramme will bc offered in
Translational Engineering in Government Engineering College,

Barton Hill, in collaboration with the Columbia University
and the University of Montreal, Canada. Government of lndia
have approved the proposal for setting up new communiry

colleges linked to five pairs of Govemmelt Polytechnics and

Arts aIId Science Colleges at Attingal, Kottayam,
Perinthalmanna, Thrissur and Shoranu .

54. My Govemment proposes to conduct thc Computer

Applicatior Eligibility Test (CAET), an online test to examine

the basic Computer Skills leeded for an applicant to apply for

employmelt in Covemment.

55. The K R Narayanan lnstitute of visual Arts and

Science at Kottayam will be inaugurated and classes shall

commence in the next academic year. The Kerala State

Council of Science, Technotogy and Environment has started

State-widc activities for capacity building in basic sciences in

our educatio al institutions. The Institute of Basic Sciences

named in memory of the great Indian mathematical genius,

Srinivasa Ramanujan was formally inaugurated by the Israeli

Nobel Laweate Prof. Ada Yonath. An Institute ofCente-State
Technology Partne$hip has been started in partnership with
the Department of Science and Technology, Govemment of



India. My Government *if-f 
"rtutfirf, 

a new Centre for
Assistive Technologies in collaboration with the National
Institute of Technology, Kozhikode exclusively for the blind,
hearing-impaired and other physically challenged persons.

56. My Government has focused on consolidation,
protection and rchabilitation of forests, protection of fragile
eco-systems and participatory habitat management as the
central hub ofits forest policy. 700 posts ofTribal Watchers
have been created in the Forcst Departm€lt. 100 check dams
will be constructed for ensuring water availability within
forests. New eco-tourism projects at Konni and Shendumey
will be imDlemented.

57. Tribals will be weaned away from their total
dependency on forests through training for skill development
in diverse areas. Youth from Scheduled Tribes communities
living in the forests will be trained and engaged as tourism
guidcs ir cco-tourism centres. Though financial assistance
from Central Govemment is now received only for protected

Areas, my Government intends to take up specific activities
for protection and managemont of wildlife outside Protected
Areas also. Twsnty out of the existing 113 forest stations
will be developed into Model Forest Stations and ten new
forest stations will be form€d. To reduce man-animal
conflict, a panicipatory approach will be adopted for power
charged fencing by providing subsidy to the owners of
agricultural lands on thc fringe of forests.

58. My Govemment is acutely conscious of the fact that
developmental aspirations of a State cannol be realized
without adequate availability of powcr The unfortunate fact



remains that ttt"." ttu. t""n lt1 substantial addition to our

gen€ration capacity for the past few years With the LNG

lerminal al Kochi now a realiry. prospccls ofpower gcneratiorl

using natural gas has brightencd. My Govemment proposes to

set up a 400 MW gas-based power plant adjacent to the

existing lhcrmal plant at Brahmapuram using natural gas'

Steps havc been initiated to set up a 500 MW power plant

jointly with KSEB and INKEL, utilizing the Pet Coke from the

Expansion Project of the Cochin Refinery.

59, My Govornment realizes the importance of tapping

renewable cnergy potential of the State. KSEB plans to add

178 MW in hydel capacity through the completion of l3
ongoing projects. lt is proposed to install 1 MW grid

connected solar power plant in the land available at the 220kV

sub-stalion, Palakkad and a 1.4 MW giid connected solar

power plant on the roof-top space available in buildings of
KSI-8. Every effort will he made lo lap $ind cnergy potential

at Ramakkalmedu and Allapady wilho(rl any ad'"ersc impacl on

tribals and cnsuring benefus to them

60. On the transmission side, it is proposed 1o construct

onc 220 kV sub-station, six 110 kV sutr-stations and twelve 33

kV sub-stations. The focus on the distribution sidc will be on

improving scrvicc quality. Thc capacity addition plan for the

year 2014-15 includes 3000 km of ll kV linc, 4560 km

LT line, 4000 distribution transformcrs, 4500 km of single

phasc to thrce phase conversion and 5700 km of
re-conducloring works. Demxnd Side Management acli\ ities

in mitigating the demand supply gap and improving the energy

conscrvation awareness will be taken with increased vigor'

KSEB prcposes to start the second stage of'Labhaprabha' for

giving rewalds for enetgy saving to the consumers



61. The Kerala State Power and hfrastructure Finance

Corporation Limited has been given the mandate to provide

finance to the institutions in the State that are engaged in
supplying/manufacturing of power related equipment/
accessories and for the installation of power related
equipmcnts. To comply with the Ceotral Electricity Authority
Regulation, 2006, existing laboratories will be upgraded to
National Accreditation Board for Testing and Calibration
Laboratories (NABL) standards and new rcgional laboratories

will be set up at Wayanad, Idukki and Alappuzha Districts.

62. My Governrnent also proposes to install off-grid
Roof Top Solar Power Plants in individual houses and

institutions, domestic biogas plants, solar home lighting
systems and distribute solar lanlems on a significant scale

this year.

63. My Govemmcnt accords prime importance to the

timely completion ofmajor infrastructure schemes in the water

resources scctor. During the coming yebr, flood embankment

schemes for controlling flooding and saltwater intrusion in
major rivers, schemes for strengthening and improving the

flood embankments and retai ng wall for controlling erosion

ofsides in the bottom depth ofrivers will be takcn up. Runoff
River Mini Reservoirs will be set up irl 4 rivers to conserve

water for summer seasons. A scheme for maintenance of209
Lift lrrigation Schemes under Malabar Irrigation Package is

also envisaged. This year the Ground Water Department

proposes to take up construction of 40 artificial recharge

structures for conservation ofground water.
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64. The Kerala Water Authority will complete 2 major

water supply schemes under NABARD, 57 schemes under

ARP/NRDWP and 5 schemes under Technology Mission

among others. lmplementation of a Revenue Information

System along with call centres, help desks, any time payment

message services, GPRS based palm held machine are part of
thc plans for making Kerala Water Authority morc custom€r

friendly. The Kcrala Rural Water Supply and Sanitation

Agency proposes to expand Jalanidhi Programmes to 65

pancnaya6.

65. My Govemment intends to introduce a new Medical

and Health lnsurance Scheme for police personnel. District

Dispute Redressal Forums will be set up in all the districts for

amicable resolution ofvarious disputes through mutual consent

of all parties. A 200 bedded Multi Speciality Hospital will b€

set up in Kottayam to cater to specialized medical needs of
policemen and their families. A special recruitment drivc to

appoint 250 Sub Inspectors and 1000 Women Police

Constables will be launched to meet the legal stipulations on

having Women Police Offrcers in all police stations. 24x7

High Tech CCTV Suveillance System for better detection and

enforcement will be installed in all Municipal Towns/Cities in

Kcrala in key locations. The widely acclaimed commu ty

policing and 'Janamaithri Suraksha' schemes will be extended

to 52 more police stations. A Cyber Policc Station will be

opened in the Info Park premises in Kochi so that quick,

cfllcient and effective resDons€ to cvber crime is ensued.
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66. The State is fully geared to face any challenge posed
on account ofthe reported extr€mist movements in some partg
of the State. A special force to deal with increasing extremist
activities iD the State witl be created. The Student Police
Cadets Scheme, that is crealing waves ofchauges in attitudes
and perception of our children in Echools will be brought
undei a new Directorate.

67. The Prisons Depadment has mobilized Rs.22 cr by
sale of goods produced by the inmares. Under the scheme, for
modemisation of prisons, the conshuction of New Blocks in
Distdct Jails at Kollam and Pathanamthitta will be complered
in 2014-15. The Kerala Fire and Rescue Academy will
launch new courses in the Academy for various stakeholdeN
including industrial workers, employees of petrol pumps and
security employees of multi-storied buildings. My
Government proposes an insurance scheme for Fire and
Rescue personnel who constantly face high risks of accidents
as part oftheirjob.

68. 2Ol4 is the Golden jubilee yea! of Vigilance and
Anti-Conuption Bureau and is an occasion for my Govemmelt
to .eaffirm its resolve to offer good govemance for all,
founded on p nciples of integrity and tlansparency. Two
more Vigilanc€ Courts will be established for the speedy
disposal of trial cases.

69. My Govemment is legitimately prcud of its flagship
programme - the Zero Landless Kerala - 2015, which
eDvisages distribution of 3 cents of land to aU etigible
landless families in the State by the year 2015. The first phase

ofthe programme was inaugurated by Hon'ble Chairperson of
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UPA Sml. Sonia Gandhi, on 30th September, 2013 at

Thiruvananthapurarn where Pattayams for the landless families
of six Districts were distributed. Kannur District became the

first District in India without landless families. Distribution
of Pattayams in eight Districts has been complet€d.

70. Re-survey will be resumed in the State during this
year. IT enabled services will be utilized for updation ofland
rccords and for redressal ofcomplaints regarding survey and

land r€cords. lnstitute ofLand Development and Management

will be developed into a National Centre of Excellence. A
task force ofwomen voluntee$ for disaster management will
be constituted in all Districts.

71. As part of the Service Delivery lmprovement
Progmmmes undertaken by the Department, the project for
networking all the Sub Registry Offiaes in the State is in
progress. With this, more technology based service deliveries
will be possible from the Sub Registry Offices. The goal is to
facilitate online mutation after registration of a deed with the

iuvolvement ofReveou€ ald Survey Departments- Provision
will be made for the registration of a document in any Sub

Registry Office in the Stat€.

72. My Covernment accords great ptiority to the
developmeot of Sabarimala. Rs. 65 crores have already been

allocated for the implementation of the master plan for this
region. An Action Plan will be drawn up for the preservation

ofth€ assets of the temples ofour State. My Govemment is
developing a master plan for the Guruvayur temple and will
implement it in collaboration with the Devaswom
Admioishative Committee. A comrnittee will be constituted to



study the prcblems faced by the employees working in the
temples particularly thos€ in the Malabar region. My
Govemment will continue its efforts to protect and conserve
the invaluable assets ofthe Srce P,dmrnabha Swami Temple.

73. My Government has assiduously pulsued the task of
containing the price line on essential commodities through
strategic market interventions. 13 essential commodities are
being supplied though maveli stores and super markets. 16

stores, 3 medical shops and one nerv super market were
opened this year and 4 storcs were converted to supermarkets.

As a part ofits declared policy ofopening maveli stores in all
palchayaths, 65 new stores will be opened. Maveli stores

with a tulnov€r of over l0 lakhs will bg converted to
supermarkets. Tetr supermarkets will be upgraded to
intemational standards and l0 mor€ mobile maveli storcs rrill
be started.

74. The passage of the National Food Security Act in
October 2013 that ensures food and nutrition security for all
people of our country has been no doubt the most
commendable historic step ill recent times. As a part of Food

Security Act, my Govemmgnt proposcs to construct godowns
at DistrictTaluk Head quarte$. My Govcmment intends to
implemeht end-to-end computerization of Public Distribution
System for the entire State to €nsure a traDsparent, efficient
and citizen rcsponsive Public Distribution System based on

AADIIAAR authentication. Direct tansfer of cash subsidy for
kerosene will be implemented as part of the end-to-end
computerisatiol of PDS.
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75. A major i tiative that my Govemment has taken to
ensure that all disadvantaged sections in our Stat€ gets

adequate acc€ss to food grains has been to declare the ration
cards of all tribal families as falli[g under BPL category.
Registration of farmers for paddy procurernent has been fully
brought under the online computerized system. A Food Safety
Survey will be conducted by the Council for Food Research

and Development. As part of its efforts to €nsule consum€r
protection, my Government has initiated action for
standardization and discipline in weights and measures for
packaged commodities also.

76. My Govemm€nt realises that a well maintained road
network ofgood quality is critical to the economic growth of
the State. Performance guarantge for five years will be made
mandatory for hsavy maintenance works. Sustainable and
Planned Effort for Effective lnfrastructure Development,
Kerala (SPEEID KERALA) has been initiated for constucting
flyovers, bridges and roads in selected areas in the State for
projects ofnearly Rs.10,000 cr.

77. Neodless to say, it is critical to develop our
National Highways which carry 400lu of our total vehicular
traffic. Work will be started in the coming year on the NH
Bypasses at Kollam, Alappuzha, Kozhikode aIId also on the
proposed hill highway. My Govemment propose to start the
widenin! of Karamana-Kaliyikkavila stietch during this year.

The 6 laning works of Mannuthy-Valayar stretch of NH is in
progress. Three roads, 42 km in length have already be€n
completod under Sabarimala Heavy Maint€nanc€ Scheme.
The Kozhikode City Road Improvement Project will
commence this year. City Road Improvement Proj€cts will be



29

taken up in Kottayam, Thrissur, Malappuram, Kannu and
Kollam. Under the State Road Improvement Project,55l km
roads will be upgraded to international standards.
Constluction of 15 Road Over Bridges is in progress. The
second phase of Kerala State Transport Project approved by
the World Bank has already commenced. My Govemment has

accorded sanction for the Mono Rail Project at Kozhikode and

Thiruvaoanthapuram. New companies - the Pratheeksha Bus
Shelters Kerala Ltd and Ashwas Public Amenities Kerala Ltd.
have been set up for providing public uiilities like toilets,
eateries and shopping facilities alongside thc roads in our
State.

78. With nine out of fourteen distdcts of our State
bordering the se4 the imm€nse potential ofthe maritime sector

cannot be overempha$ised. I am happy to inform this august

House that the Vizhinjam lnternational Deepwater
Multipurpose Seaport Project has received €nvironment
clearancc. Global tender for operating the Seaport was

floated within a day ofreceiving this clearance.

79. A systematic process ofdeveloping the master plans

of l0 nol-major ports has been idtiated. For the first time in
lndia, an incentive for passenger and fieight movement has

been armounced for the promotion of coastal shipping. The

Coastal Shipping Project was flagged off at Kollam Port in

November 2013. A new Hydrographic Survey Institut€ at

Emakulam has been inaugurated.

80. My Governm€nt will implement several vital
projects under the strategic initiative for coastal shipping.

Plans have been developed to shift 507o cargo and pa$sengers
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in phases by 2030 from road and rail to coastal shipping by

developing the Vizhinjam, Kollam, Kodungallut Beypore and

Azhikkal Ports. A marire bypass from Kodungallur to
Ernakulum will be creat€d. To ensure peaceful labour
relations, a "NIL strike agreement" for five years will be

entercd into in l0 non-major ports. My Govemment proposes

to establish the "West Coast Maritime University" nexl year.

Thousand boats in the Vembanad and Kochi lakes will be

listed in the "safe boat list" on the websites of Tourism and

Port Departments. The Kerala Maritime Board will be
formed during th€ course ofthe year.

81, My Govemment has declared Harbour Engineering
Depaxtment as a service department to Fishe es, Port and

Tourism Departments for the construction of all marine
structures. The Depaflment has been empanelled by the
Covemment oflndia as a technicsl consultant for undertaking
consultancy services in other maritime States also. My
Govemment will complete the work ofthe fishing harbours at

Muthalapozhy, Chellanam, Chcttuva, Koyilandy, Thalai,
Cheruvathoor and Kasaragod, FLC at Munakkakadavu in
2014-15. Investigation studies for the construction ofseven
new Fishing Harbours are progressing and will be completed
during 2014-15. In the coming yeat 300 km of coastal roads
will be upgraded. Upgradation works supported by the
National Fisheries Dev€lopment Board will be completed
during 2014-15. lnvestigation works for the construction of
Fishing Harbour at Pozhiyoor and the second stage
development of Neendakara, Thottappally, Puthiyappa and
Moplabay will be initiated during 2014-15. A special drive to
upgmde fishing halbous to EU standards will be launched.



82. My Goverrunelt has been working systematically to

give a major fillip to the Tourism sector which remains among

the major contributors to the economic base ofthe State. The

stress will be on improving basic amenities for tourists and

exploring ncw marketing potential. More than 40 new

destinations will be developed. Marketing activities will be

redehned to leverage on the intemationally recognised "Spice

Route". New int€rnational markets will be tapped into
through thc "r?sa o', anital" facility. Responsible Tourism

initiatives will be expanded to more areas. Grand Kerala

Shopping Festival will be strength€n€d by ensuring the

participation of more entrepr€neurs locally throughout Kerala.

The "Waste free Tourist Destination Campaign" will be

extended to more area$ with support oflocal Self Govemment

lnstitutions as well as institutions willing to work on PPP

mode. My Governnent lvill initiate a new proj€ct to conserve

traditional snake boats. As part ofthe strategy for developing

backwater tourism and high range tourism, Grcen Tourism

Circuit at Ilaveezhapoonchira and the Alappuzha backwater

tourism project will be implemented.

83. My Govemment intends to acquie necessary land in

Muttathara and Pettah villages to complet€ the expansion of
the Thiruvananthapuram lntcrnational Airport. All required

environmental clearances for the Kannur Greenfield Airport

have been obtained and a second bank loa[ of Rs. 310 cr. is

being a.ranged for hnancing the project. The tender for
financing the work has been floated. My Government is

hopeful that the first flight to the airyort can land in December

2015. Preliminary work for setting up helipads in all the ten



districts that do not hav€ an airyort facility will be started.
My Govemment shall complete the expansion of the Calicut
Airport and €nsure compliance with prescribed techlrical
standards.

84. I am happy to infom this House that the prcstigious
Kochi M€trc Rail Project is progressing on track and formal
financial closure ofth€ project is expected to be reached very
shonly. KMRL has also initiated the setting up of a Unified
Metropolitan Transport Authority for upgrading and co-
ordinating different urban transportation modes in Kochi, with
a commuter-centric focus. The Kerala State Road Transport
Corporation is doing its best to tide over financial difficulties
on account of the unprecedented fuel price rise. The accent
this year has bgen on modemization and modemizing offleets.
l0 lew high tech Volvo buses for the inter-State sector will be
introduced. The landmark commercial complexes at
Thiruvananthapuram and Kozhikode will be inaugurated
shortly. Colstruction of7 shopping complexes in bus stations
will be started. For improving fleet effrciency, GpS will be
introduced in KSRTC buses, A new bus terminal will be
started at Thevara in Kochi city.

85. In the Water Transport sector, emphasis will be on
providing safe cruising for boat passengers. Well equipped
rescue boats will be prccured. A new tourist boat service
interlinking Alappuzha, Kumarakom and other tourism
destinations will be introduced. A dry dock will be
constructed at Thevara.



86. As palt of the key initiatives identified for
strengthening enforcement mechanism and improving safety on
our roads, the Motor Vehicles Departmgnt intends to initiate
seveml steps for capacity building including procuring modem
equipment like Radar based systems, Interceptors, Simulato$,
Vehicle Tracking Systems, Driver Testing Tracks,
Compute zed Vehicle Tosting Stations and Check Post
Modemizalion.

87. My Government has set apalt furds this year for the
development of facilities at the Thr:issur, Ernakulam North,
Emakulan Soulh, Kottayan, Kollam and Kozhikode Railway
Stations. The aligflment of ADkamali-Sabari line has been
finalised. For setting up the Rail Coach Factory at Palakkad,

239 acres of land have already been handed over to Railways.
My Govemment proposes to hand over the land for the Wagon
Coach Factory at Alappuzha to Railways, fr€e of cost.
A Detailed Project Report is under preparation for a suburbar
Railway prcject between Thiruvananthapuram-Chengannur-
Haripad sector and Railways has been approached for their
participation and assistance in implementing this project
which will significantly improve mass transport facilities in
the State.

88. Considering the important role played by the
co-operative sector in Kerala, a Stat€ Co-operative Policy
will be formulated. Providing assistanoe for starting well
equipped Medical laboratories at District/Taluk level,
extending interest free loans for installing biogas waste

disposal plants, strengthenirg of SC/ST Societies and
strengthening Educatior/ Health/ Marketing and Processing

Societies are some ofthe rnajor initiatives proposed in the

sector.
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89. I am happy to inform this House that the prcparations

for the conduct of 35th National Games in 2014 arc
progressing fast. 25 infrastructural projects are progressing
in 7 Districts fiom Thiruvananthapuram to Kannur. They
include Pre-fabricated Games Village of 3 lakl Square f€et at
Menamkulam, Thiruvananthapulam, a Green Field Stadium at
Karyavattom and two Green Field stadia at
Thiruvananthapuram and Kozhikode. Under Sports Minister's
Infrastructural Leap to Excellence 'SMILE' programme, 101

places have been identified under this project for extending
quality modular sports facilities. This project will be
expanded and implemented in more places in the coming year.
The Rajiv Gandhi Academy forAviation Technology will start
new courses in aviation and other aircraft related
maintenance. The Sports and Youth Affairs Department
proposes to implement a new scheme for school children
called 'Play for Health' to initiate them into sports and games.
The Kerala State Sports Council will take up several key
infrastructur€ projects like construction of Centralised Sports
Hostel Building at Thiruvalla and a Synthetic track at
Kottayam.

90. The Kerala State Youth Welfare Board is
implementing the State Youth Policy. The Board's new
initiatives include the Entrepreneurship Development
Programme and Jeevadayini - the comprehensive blood
donation prog.arnne. The Board will launch e-saksharatha -
a comprehensive e-literacy campaign throughout the State.
Thc Yuva Kama Sena will be ravived to develop a sel€ct
dedicated band of youth volunteers who will be trained in
disaster managemgnt, first aid and community work.
Yuvakarshika clubs will be launched on pilot basis in five
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Districts to join hands with the Agriculture Department and
agencies like Horticulture Mission and National Medicinal
Plants Boaxd.

91. My Govemm€lt will take steps to renovate Museum
Galleries in Padmanabhapuram Kottaram, Thakkala,
Krishnapurarn Kottamrn, Kayamkulam and Sakthan Thampuran
Museum, Thrissur. Intermediate repositories will be
established as per the instruction of the Indian Historical
Records Commission to preserve records of local
Interests. It is proposed to construct an art gallery to
accommodate the very rare and unique works of legendary
painter Raja Ravi Varma and other famous artists from India
itnd abroad.

92. The Parliamentary Affairs Department is an
important link between the Legislative Assembly and
Covemment for official business in the Assembly. Special
focus will be given to the activities of the Institute of
Parliamentary Affairs which serves as a seminal agency in
generating new ideas and concepts for the healthy
development of parliamentary democracy and for training
different stakeholders. The lnstitute prcposes to launch a new
light and sound show in the old Assembly Hall for
commemorating notable events and characters in our history.

93. Protection of the environment is a bounden duty of
any Government and my Govemment is taking a series of
measures for this. Steps will be taken to ensure the
participation of local communities for protection of
Ecologically Sensitive Areas. The Biodiversity Board will be
supported for creati[g a Local Biodiversity Fund for
biodiversity conservation.
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94. The Gadgil Report and th€ Kasturirangan Report on

ecological prescriptions for the Westem Ghat region have

created misgivings in the minds ofpeople who have settled in
these areas. My Govemment is determined to ensure that the

legitimate inter€sts and legal rights of th€ people who have

settled there will be protected.

95. To make the legal services in Government mor€

efficient and transparent, my Govemment shall expeditiously
complete its two e-goverDance projects namely the
modemisation of the Law Department and the Court Cases

Monitoring Solution for Law Oflices. My Covemment as part

ofthe State Litigation Policy, proposes to appoint Nodal Law
Officets in the remaining six District Collectorates as well.
The Kerala State Legal Services Authority continues to
provide yeoman service by providing legal education and

r€lief to ne€dy sections. The seventeen mediation centr€s

already started across the State reflects this commitmsnt.

96. My Govemment is committed to the welfare of Non-

Resident Keralites. Major welfare schemes like Santhwana

(NORKA Minister's distress relief fund providing financial
assistanc€), Karunya (assistance for bringing back mortal

remains of NRKs who die abroad), Swapnasaphalyam
(scheme for providing air tickets to NRKS in distress) have

be€n of immense help to NRKS. The NORKA Business

Facilitation Centr€ will be strengthened for providing
assistance to NRKS in investments- My Govemment has

drawn up a comprehensive rehabilitation package for
Keralites returning colsequent to the imposition of Nitaqat
Rule in Saudi Arabia. My Govemment will constitule th€
Chief Minister's Global Advisory Council of Non-Resident



Kcralites on similar lines of Prime Minister's Global
Advisory Council to draw upon the experience and knowledge
of eminent Kenlites in diverse fields across the world.

97. The lnformation and Public Relations Department
has successfully widened its role from solely that of a media
manag€ment service provider to actually integrating such
activities fully to channel assistance and relief to people.
The new programme 'Navakeralam' for discussing
developm€ntal priorities of Govemment is being tolecast
through Doordarshan. A watchdog mechanism will be set up
to ensure that all cases in 'Sutharya Keralam' are followed
through. The Kerala Press Academy will be upgraded into a
Centre of Excellence.

98. My Government proposes to interconnect the 214
Trcasuries in the State to pave th€ way for Core Banking
facilitics for providing quality se ices to the public,
especially senior citizens and pensioners. N€t banking and
Mobile Banking services will be extended to the general
public. Treasuries in the State will switch oyer fully to online
mode for the pa)'rnent of salary. Alongside, more services
from the Treasury Savings Bank will be offered for account
holders. The Treasuries will facilitate electronic tansfer of
funds from the Govemment upto Og Sub Treasury L€vel in the
coming year.

99. The Commercial Taxes Depadment is taking steps to
work with the Central Board of Direct Taxes and Directorate
of Foreign Trade to improve ioformation flow and tax
coll€ction efficiency. Several systemic improvements are
being implemented in Valayar and other check posts to rcmove
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delays and improve revenue collection. Using RFID

technology, vehicles crossing the border check posts will be

hacked. Kerala has been selected as a pilot State for rollout

ofthe GST Network.

100. The Excise Department has progressively shed its

image ofbeing a merely revenue earning Depadment and has

now taken up steps to make people aware of the d€trimental

effects of drugs and liquor on society. Working alongside with

agencies like Kudumbashr€e, NSS, Student Police Cadets and

Residents Associations, the campaign against drugs and

alcoholism will be expanded. A new scheme to assist

Governm€nt and Non- Govemmental De-addiction Treatment

C€ntles has been announced. A special Task Force has been

created for the Attapady region. In the coming year, the

emphasis will be on modemizing the Department, settlng up

two mobile liquor testing laboratories in Ernakulam and

Kozhikode, installing vehicle scanners at check posts.

State Excise Academy and Research Centre (SEARC) will
be upgraded as a National Level Trahing lnstitute.

101. My Government has been able to galvanise the

Lotrery Departmeot into a significant resource generating

vehicle. Sales have touched the unprccedented figure of Rs.

2700 cr. du ng the year 2012-2013. The much lauded

Karunya Benevolent Fund Scherne is being broadened to bring

private hospitals also under its reach. My Covemment will
spare no effo s in taking stringent action against illegal

lotteries fi:om outside the State. Th€ State and District Level

Monitoring Committees have been vigilutt in this rcgard.
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102. The Legal Metrology Deparhnent will take uD the
second phase of lbe computerization of lhe DeDarlmenl.
Machines for tesring gold purily will be procued. LpC pump
Verification Kits for the verification ofAuto Gas distribution
pumps will be installed to cater to all Districts in Kerala.

103. The Printing and Stationery Departments will be
modemised. Paper Testing labs will be upgraded to improve
efficiency and hansparency in procurement ofpapgr

104. This year, Institute of Management in Govemment
has set up the Centre for Land Govemance in collaboration
with Govemment oflndia. The Institute has signed a MOU
v.ith United Nations Environment programmes on tmining in
Sustainable Development. The Institute will work as a
resource group for the implementation oftle Right to Services
Act. Training progranrmes under the State Training policy
will focus on service delivery aspects of each Departnent.
The lnduction taining for new recruits will be extended to all
Departments and will be made mandatory for declaration of
probation.

105, My Govemment gratefully acknowledges the fact
that the credit for the success of its programmes, ro a great
measure, goes to our employees who have rallied behind my
Govemment. A contended workforce is a sine-qua_non for
successful implementation ofthe programmes and priorities of
Govemment. My Govertment has announced the pay
Commission for the employees of the State Govemment and
bodies under it.
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f06. My Government has always welcomed any

constructive criticism on its functioning. At th€ sarne trme, one

cannot but comment on increasing fissiparous tendencies to

resort to subterfuge and insinuations for political advantage

even on matte6 where the honounble courts of the land have

not seen it appropriate to interyene My Government has

handled all such agitations in the highest demoaralrc

traditions, as any elected Govemment should. even though on

many occasions, such agitations have grossly breached the

bounds of digtrity and order and have even endangered lives

and compromised the rights and freedom of people

Expressing dissent is an irnlienable right of a human being'

But, needless to say, freedom without restralnt ls a surc recrpe

for chaos and disaster It is again well worth remembering

that these are difficult times when the fabric of secularism in

our country is incrcasingly being theatened.

107. Let us stand united with solidarity ard pledge that

we shall st ve to take Kerala forward in its journey towards

social and econornic devglopment.

JAI HINI)




